
   13.02.2013               J-1      FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.3        
(DIVISION BENCH-3)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE R.V.EASWAR

  1. CEAC 16/2012 WIPRO LIMITED   DEVNATH 
VS. UNION OF INDIA ADITYA BHATTACHARYA

ABHISHEK ANAND
BHUVNESH SATIJHA
SATISH KUMAR

COURT NO.4       
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

  1. W.P.(C) 4672/2012 RAM NIWAS MANPREET KAUR 
VS. MUNICIPAL CORPORATION MANINDER ACHARYA
OF DELHI VARUN GUPTA

COURT NO.34     
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

  1. CRL.A 354/2012 HARDAYAL SINGH AJAY VERMA
    VS. STATE NCT OF DELHI GAURAV BHATTACHARYA

SHIV KUMAR DWIVEDI
SANJAY LAO

COURT NO. 24  
HON'BLE MR. JUSTICE P.K. BHASIN

   FOR PRONOUNCEMENT OF ORDER AT 2.15 P.M

  1. CRL.M.C 696/2010 KAVITA KUMAR S.K. BHALLA
     CRL.M.A 2523/2010 VS. STATE & ORS. M.N. DUDEJA

KAMLESH SHAMBHARWAL 

COURT NO.26       
                     EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE SURESH KAIT

  AT 10.30 A.M

  1. MAC.APP. 248/2007 ANIL KUMAR ARUN KUMAR
VS. KARTAR SINGH & ANR. ARATI MAHAJAN SHEDHA

ANAND KUMAR
  2. MAC.APP. 141/2011 ORIENTAL INSURANCE CO. LTD PRADEEP GUAR

VS. BALBIRI & ORS. R.K. BACCHAN

  3. MAC. APP. 554/2011 NATIONAL INSURANCE CO. LTD NEERJA SACHDEVA
     CM APPL. 11413/2011 VS. MONA MEHDIRATTA & ORS. ANSHUMAN BAL
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COURT NO. 29      
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MS. JUSTICE MUKTA GUPTA
  AT 10.30 AM

  1. W.P.(C) 9748-50/2006 ROMI SHARMA & ANR H.K.CHATURVEDI
     CM APPL. 7262/2006 VS. HOTEL THE OBEROI THRU ANJALI CHATURVEDI
     CM APPL. 2090/2007 ITS G.M. JAYANT K MEHTA
     CM APPL. 3038/2007
    CM APPL. 5964/2007
     CM APPL. 14645/2009

  2. W.P.(C) 4873/2012   BHIM SEN SINGH    AMRENDER SARAN
     CM APPL. 9996/2012 VS. UNIVERSITY OF DELHI AMIT KUMAR,ANKIT JAIN
                          AND ORS. PIYUSH KAUSHIK

SHANTANU BAJAJ
PARAG P. TRIPATHI
MOHINDER J.S.RUPAL
MONISHA HANDA
ANURABH GANGULI
PINKY ANAND
ANKITA MISHRA
AAYUSH CHANDRA
DHRUV MEHTA
BEENASHAW SONI

  3. W.P.(C) 1883/1996   JAGE RAM RAJESH MANCHANDA
                       VS. DTC                  RAJAT MANCHANDA  

ARATI MAHAJAN SHEDHA

COURT NO.31      
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.M.C 2187/2012 K.L. JAI SINGH SUDHIR NANDRAJOG
VS. YASHPAL ARORA & ANR. P.K. MULLICK

SONA MULLICK
MEENAKSHI MIDHA
YASHPAL ARORA IN PERSON

    HIGH COURT OF DELHI                            
    12TH FEBRUARY, 2013                             REGISTRAR (LISTING)


